RAJYA SABHA f2 August, 2002]

Memorandum of Understanding (2002-03) between the Government of India
and Hindustan Organic Chemicals Limited

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI TAPAN SIKDAR) : Madam, | lay on the Table a copy (in
English and Hindi} of the Memorandum of Understanding between the
Government of India (Ministry of Chemicals and Fertilizers, Department of
Chemicals and Petrochemicals) and Hindustan Organic Chemicals Limited
for the year 2002-2003. [Placed in Library. See No. L.T. 5982/02]

B o dew, A qE A T & () L.

THE DEPUTY CHAIRMAN: | will allow...(interruptions)...| promised
thet | will allow...finterruptions)...1 will do it..(interruptions)...
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(). will allow you ...{Interruptions)... | will allow...(Interruptions)... Just
a minute...(interruptions)...T& ASE RT @ENT X @ FET o | | have to

announce certain business...{Interruptions)... Just one second
. {interruptions)... | promised  when the  Question Hour  was
started... (Interruptions)...| have to make  some announcemant

..finterruptions}...Let me announce the allotment of time for the Government
Legislative Business, then the House is yours..{Interruptions)...

MESSAGE FROM THE LOK SABHA
THE COAST QUARD (AMENDMENT) BILL, 2002
SECRETARY-GENERAL: Madam, | have to report to the House the

following message received from the Lok Sabha signed by the Secretary-
General of the Lok Sabha.
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[2 August, 2002] RAJYA SABHA

In accordance with the provisions of rule 120 of the Rules
of Procedure and Conduct of Business in Lok Sabha, | am
directed to inform you that Lok Sabha, at its sitfing held on
the 1" August, 2002, agreed without any amendment to the
Coast Guard (Amendment) Bil!, 2002, which was passed by
Rajya Sabha at its sitting heid on the 18" July, 2002.

it Jter 7okl (e W7 ) TF W A AN WG ATH L (WEEA) ..

THE DEPUTY CHAIRMAN: Ckay. But, lst me finish the business
which is before me. Then | will allow you to lay yourself on the Tabte. |
have no problem..finterruptions)... U5 a= Sit, ¥ arft @y Rar =m, aw o ¥
Ev ..(wmurE) .Let me read out ..finterruptions)...No, no. Floasa sit
down..(Interruptions)... iy & | oRT AT W Ty v MO | svor ol W
f A & | Sud a¢ IR AW T I¥wa o ekl o W AT 1 Let me

finish this,..(interruptions)...sa & ARTTT, T Regrer 3wt T but let me
finish this.

oY S v (RE): THA 79T SHIROT €I T EOW 7
SHRI KAPIL SIBAL (Bihar} : We are calling for detention, not
attention...finterruptions)...
RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE
THE DEPUTY CHAIRMAN. | have to inform the House that the
Business Advisory Committee has allocated time as follows for lsgisiative
and other Business:

i.  Consideration and passing of the following Bills:-

The Merchant Shipping {Amendment) Bill, 1 hour
2002.

The Cable Television Networks (Reguiation) 3 hours

Amendment Bill, 2002, as passsd by Lok
Sabha.
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